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and propose to make substantial 
investment in the industry, and both 
sectors therefore contribute to the 
concerted effort to build up the tour- "' 
ist infrastructure. There is no propo
sal to transfer th© public sector 
hotels now functioning in the country 
to the private sector. On the con
trary, the public sector chain will be 
substantially expanded in the years 
ito come.

smuggled out of the country • A  im
position of penalties on the persons 
concerned
on prosecution un&qr thtf ’Customs 
Act w<fre convicted. * Th4 prosecution 
proceedings against cpne pecpon am 
pending. 1? persons were handed- 
over to the police authorities for ac
tion under the Passport and/dr the 
Excise Act. Enquiries against rest o f 
the persons are in progress.

Arrest of Foreigners involved In 
smuggling activities

5456. SHRI SUKHDEO PRASAD 
VERMA: Will the Minister of FIN
ANCE be pleased to state:

(a) the total number of foreigners 
arrested from January, 1972 to Octo-

<ber, 1972 for the alleged smuggling 
of articles out of the country; and

(b) the names of the countries to 
which they 'belong and the action 
taken against them?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI K. E. GANESH); (a) 21
foreingners were arrested from Janu
ary, 1972 to October, 1972 Jor the al
leged smuggling of articles out oi 
country.

(b) The countries to which they be
longed are:—

Canada
Austria
U.SA.
Indonesia
Malaysia
Ceylon
Britain
West Germany
Switzerland

i
Apart from the adjudication proceed
ings under the Customs Act for con* 
fiscatibn erf goods attempted to be

Trade Agreement with Algeria

5457. SHRI SUKHDEO PRASAD 
VERMA: Will the Minister of FORE
IGN TRADE be pleased to state:

(a) whether a trade agreexpent has 
been signed recently between Algeria 
and India; and

(b) if so, the broad outlines there
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A C. GEORGE): (a) No, Sir.

<b) Does not arise.

Seizure of smuggled articles on air
ports in the country

5458. SHRI SUKHDEO PRASAD 
VERMA: Will the Minister of FIN
ANCE be pleased to state:

(a) the articles seized by the Cus
toms authorities at the various air
ports of the country during the period 
January to October, 1§72;

(b) the total value of the article* 
in Rupees; and

(c) the number of smugglers arres
ted during the period?

i l
t h e  mmmiL o r  s s a tb  in

THE MINISTRY O®* ‘HNANCB 
(SHRI K. f t  GAIm & h  (*| and (b).




